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Orders 

Nr .s .s .Hassan, Counse 1 f,:>r the pet it ioner, UOI. 

This is a Mise .Applicati·~n by the official 

respon:lents in O.A.No.293/1993 seeking further six 

months time f·~r imple:trenting the order of the 

Tribunal passed •::>n 6.4.1994. The Hi.:=.c.Application 

was presEnted on 9.3.1995. The respondents have 

alre.ady had e-non9h time for implementing the order 

of theTribunal. The Mise .Appljc at ion is dismiss ed. 
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